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2 3 4 5 6 

S. Himachal Pradesh Nil Nil Nil 

6. Karnataka Nil Nil 

7. Kerala 2 4 8 April 

8. Madhya Pradesh 164 177 24 Nov. 

9. Maharashtra 20 20 Nil 

10. Manipur Nil Nil Nil 

11. Mcghalava Nil Nil Nil 
12. Nagaland Nit Nil Nil 

13. Orissa J5 8 15 

14. Rajasthan 14 19 11 

15. Sikkim Nil Nil Nil 

]6. Tamil Nadu Nil Nil Nil 

17. Tripura Nil Nil Nil 

18. Uttar Pradesh Nil Nil Nil 

19. West Bengal S 7 8 November 

20. A and N Islands Nil Nil Nil 

21. Arunacha J Pradesh Nil Nil Nil 

22. Dadra and Nagar Haveli Nil Nil Nil 

23. Goa. Daman and Diu Nil Nil Nil 

24. Lakshadweep Nil Nil Nil 

25. Mizoram Nil Nil Nil 

Total: 255 262 128 

NOTE: No data in respect of the States of HarYJn8, Punjab and Jammu and 
Kashmir and Union Tl!rl'ilories of Delhi, Chandigarh and Pondjch~rry 

is compiled as the Dumber of Scheduled Tribes· arc either non·exlI;lant 
or negligible. 

[En,lish] 

Pat Nationals with Valid VII. 

'97. SHRI AJIT KUMAR SARA: 
wm the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whctheor the Pale nationals with 
vllid ·\'ill are allowed to fly to Delbi and 
Bombay and not Calcutta; and 

(b) ir 80. the teasons ther~ror 1 

THE M[NISTER OF STATE IN THB 
MINrSTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) = (a) 
and (b). In terms of th~ Indo-Pat Visa 
Agreement of 1974, Ddhi and Bombay A\.ir-
ports are designated chcckposls for entry 
of Pakistani nationals into India. Dum 
Dum Airport, Calcutta ill not a designated 
check post for such entry. Similarly. under 
tbe same a8reement. Indians can enter 
Pakistan only througb specified cbtlctPOSh. 




